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ASSANI ACT NO. LXXVI OF 2O23

(Received the assent of the Governor on 27th December,2023)

THE ASSAM BACKWARD CLASSES COMMISSION
(AMENDMENT) ACT, 2023
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AN

ACT

fi(ther to amend the Assam Backward Classes Corn-rnission Act, 1993

Whereas it is expedient further to amend the Assam

Backward Clas-ses Commission Act, 1993, hereinaflcr referrcd

to as the principal Act, in the manner hereinafter uppearirg;

It is hereby anacted io th€ Seventy-founh Year of &e

Republic of Indi4 as followsi

l, (l) This Act mry be called the Assam Backward

Classos Commission (A-rncndment) Act, 2023.

(2) It shall have the like exrcnt as the principal Act.

(3) It shall come into forue at once.

2. ln thc principal Act, in section 3 in sub-section (2),

Aca No.
XVII ol l99l

J

(i) in clause (b). tbr the words -a Social Scientist'the

words "a V ice-Chairpcrson" shall bc substituted,

(ii) in clause (d), for rhe words 'Secr€tary to the

Govemment of Assam" in between the

wods in th€ "rank of a" and &e puDctuarion mark

" ." 0re rryords "Joint Secretary lo the Crove[rmcnt

of Asssm or above" shall bc subsituted.

Io the principal AcL in section I l, in sub-secrion ('l), ihe

words "and shall, at the expirerion of ten years from the

coming into force of this Act and every succceding

period of ten yea$ thercaffer" appearing in bctween tlre

words "al any time" and "undenake" shall be omi$ed'

GEETANJALI DAS SAIKIA,
Secretary,

I-egslative Departnent, Dispur.
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